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BEFORE THE NATIONAL GREEN TRIBUNAL WZ BENCH,
AT PUNE

ORIGINAL APPLICATION NO.43/2023(WZ)

Sagar Kantilal Devre e Applicant

Versus

State of Maharashtra &Ors. ...Respondent

AFFIDAVIT IN REPLY ON BEHALF OF RESPONDENT NO.2-

BMC PURSUANT TO ORDER DARTED 20.09.2024 IS AS
UNDER:

I, Vijay R. Sonawane, Age: Adult, Occupation - Service;
working as Assistant Engineer (Development Plan) NST, of
Brihanmumbai Municipal Corporation, the authorized signatory
for BMC; do state on solemn affirmation as under:

1. 1 say that, I have perused the copy of the order dated
20.09.2024 passed by this Hon’ble Tribunal and [ have also
perused the office records. The Hon'ble Tribunal have
inquired about as to whether this Respondent - BMC have

granted the permission to structures or not.
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| have made myself conversant with the facts of the case and
am able to depose on behalf of the Respondent No.2 Hence ]

am filing this affidavit.

. | say that, granting permission to any structure or building

does come under the purview of Building Proposal
department of Brihanmumbai Municipal Corporation. As
such vide note u/no. Ch.E./13127/DPES/T dtd.26/09/2024
requested Asst. Comm. T’ ward, Dy.Ch.E.(B.P.)ES. and
Dy.Ch.E (B.P.)Special Cell; to verify the status of permission
granted/remarks or NOC issued to the structures situated
on land bearing CTS no.1320C/1 of Village Mulund (E),
Mumbai affected by reservation of Recreation Ground.

| say that, as per the note under no. Dy. ChE/BP/5819/ES
dated 04/10/2024 of Dy. Ch. Engineer (BP) E.S. stated that;
as per the records with this Respondent, no approvals to the
structures on land reserved for Recreational Ground of CTS
no. 1320C/1 are granted. It is also informed that existing
Structures are constructed on pitch 0)‘ land awarded by
MHADA and hence the required information can be obtained

from the MHADA. Hereto marked and annexed as Exhibit - A

;\ is the copy of the said letter.



203

. I say that, the Executive Engineer “T” Ward vide letter under

no. ACT/AEMT/1603/Gen dated 03.10.2024 addressed to
Executive Engineer MHADA stating therein that; “some of the
structures are seen constructed on said CTS by MHADA by
utilizing MLA/MP fund. It is therefore requested to inform this
office regarding the permission granted, NOC of land owner if
any for construction of structures on the above mentioned CTS
through MLA/MP fund” Hereto marked and annexed as

Exhibit - B is the copy of the said letter.

. I say that, the Assistant Commissioner ‘T" Ward vide note

under no. A.C.T./ 21096/ AE.(M)T dated 29.10.2024 has
informed about remarks received from MHADA alongwith
supporting documents. As per the remarks of MHADA dated

17.10.2024, NOC from Collector, Mumbai Suburbs was

obtained under no. H/FTA-3/FTHIT/FIA-C/76 fasaTd-

ops. £¢.%0fl3 for constructing said 05 structures. Similarly,

proposal of regularisation was submitted to Executive

Engineer (BP) Special Cell under no.

FTHIA/GE/H S G /ogbi/R00¢  fa.  Q.£0.208¢  for
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regularisation of said 5 structures. Hereto marked and

annexed as Exhibit - C (Colly) are the copies of the said

letters.

7. In this context, Deputy Chief Engineer (BP) Special Cell has
requested vide note under no. Ch.E./13127/DPES/T dated
07/11/2024, to verify status of permission granted/ remarks
or NOC issued to the said structures situated on land bearing
CTS no.1320C/1 of Village Mulund (E) aﬁecied by reservation
of Recreation Ground. Hereto marked and annexed as
Exhibit- D is the copy of the said letter.

8. 1 say that, Deputy Chief Engineer (BP) Special Cell of BMC ;
vide note under no. Dy.Ch.E./1441/B.P.(Special Cell) dated
19/11/2024 has inter alia stated that; “this office had
received the letters mentioned in the note of Asst. Comm. 'T’
ward from Executive Engineer(MHADA) in the past requesting
for regularisation of the 5 structures / works constructed by
MHADA under local development program on the Govt. land

bearing CTS No.1320 of Village Mulund. From 01.01.2018 this

Y X ,——:\: " office has started the building permission proposals through
* £ o &. K. Shukla Y * \'online AUT. :
/ or Nambal ) online O DCR system only and hence Ex. Engineer (East),
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Mumbai, Slum Improvement Board was informed vide this

office letter u/no. 3un.aid s.ujfd® /1659 dated 14.11.2021 to

submit the proposals online through Architect with requisite
documents. However, no online proposals are received in this
office in this regard till date and no any approval is granted
by this office for regularisation of the structures”. Hereto
marked and annexed as Exhibit - E is the copy of said letter.
. I say that, from the remarks received from Deputy Chief
Engineer (BP) Special Cell, no online proposals are received

till date and no any approval is granted by their office for

regularisation of the said structures.

Respondent No. 2
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VERIFICATION

I, Vijay R. Sonawane, Age: Adult, Occupation - Service;
working as Assistant Engineer (Development Plan) NST, of
Brihanmumbai Municipal Corporation (BMC); do hereby
take oath and state on solemn affirmation that what has
been stated in the forgoing paragraphs is true to the best of
my knowledge and | believe the same to be true.

Solemnly Affirmed at Mumbai )

Dated this | oPBay of Dec, 2024

| know and identify the Deponent

o HUKLA \
BREATER MUMBAL
Ground Floor,
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BRIHANMUMBAI MUNICIPAL CORPORATION " .
No. DyChE/BP/&5g)9/ES dated o4))o|2ez4 /

Sub. Transfer of Govt. land bearing CTS No. 1320C/1(pt) and land
along nalla of village Mulund (East) for development of
recreational ground and CTS No. 1320C/1(pt) of village Mulund
(East) affected by 12.20 mtr wide DP road in T ward.

Ref.:- Ch.E./13127/DPES/T dtd. 26.09.2024.

Reference is requested to your note referred above regarding' above subject
matter, wherein it is informed that, NGT vide order dated 20.09.2024 has directed
BMC to file an affidavit stating as to whether BMC has granted the permission to
raise this structures or not within four week’s time. Further, you have requested
this office to verify status of permission granted/ remarks or NOC issued to the
structures situated on land bearing CTS No. 1320C/1 of village Mulund (East)
affected by reservation of recreation ground.

In this regards, it is to inform you that, this office has processed proposal
under online file No. CHE/ES/1868/S/337 i.e. Proposed School building on plot
bearing CY¥S no. 1320C/1(pt) of Village Mulund{(E) on plot reserved for Municipal
Primary School (DEI-D‘). In this proposal plans were lastly approved on 19.08.2021.
Further C.C.is granted on 18.02.2022 and part Occupation permission was granted

-

on 28.04.2022. Details of the proposal may be obtained from online file no.

-

CHE/ES/1868/S/337.1t is pertenient to note here that, the said approval is not
granted on land affected by reservation of recreational Ground.

Also, as per this office record no approvals to the structures on land reserved

for Recreational Ground of CTS No. under reference, are granted by this office. It is

learnt that existing structures are constrUcted on pitch of land awarded by MHADA.
You are therefore requested to obtain required information from MHADA.

Forwarded for information please.

ol

Dy.Ch.E.{DP)-I

I:\Prashant typing\1320C1 CTS Court matter.doc
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< BRIHANMUMBAT MAHANAGARPALIKA

/ (Office of the Asstt. Commissioner ‘T’ Ward, Lala Devi Dayal Marg, Mulund (W), Mumbai - 400 080.)
: Ph No. 022 25645291/92/93/94

No. A.C.TIAEMINGYD Gen............ [ 3 OCT 2024

TR it
i

5 ) S —

1 <. Engg. (MHADA).
( :ihanirman Bhavan,
! alanagar, Bandra (E),
! umbai - 400 051.

Sub:- Transfer of Govt. Land bearing CTS No. 1320C/1(pt) and land along nalla of Village
Mulund (East) for development of Recreation Ground & CTS No. 1320c¢/1(pt) of
Village Mulund (East) affected by 12.20mt. wide DP Road in T Ward.

Ref: - 1) Ch.E/13127/DPES/T dt. 26.09.2024.
2) Order of NGT dtd. 20.09.2024

This has reference to the letter of Dy.Ch.E.(DP)-I vide ref. no.1) above, wherein it is requested to
ffer this office remarks regarding permission granted for construction of structures on land bearing CTS
0. 1320C/1(pt) of Village Mulund (East).

Further it is mentioned that, “some of the structures are seen constructed on said CTS by MHADA
y utilizing MLA / MP fund”. It is therefore requested to inform this office regarding the permission
ranted, NOC of Land owner if any for construction of structures on the above mentioned CTS through
1LA / MP fund.

Submitted for information and further necessary action please.

Please Treat this as MOST URGENT.

Yours truly,

* 7,
[ NameG.H Shuma\*
A”"’ Cr. Mumbai )
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BRIHANMUMBAI MUNICIPAL CORPORATION
No.: Ch.E./13127/DPES/T dt.

07 Nov g

Sub: Transfer of Govt. land bearing CTS no.1320C/1(pt) and land
along nalla of village Mulund(East) for development of Recreation

Ground & CTS no.1320C/1(pt) of village Mulund (East) affected
by 12.20mt. wide DP road in T ward.

Ref.: i) Order of NGT dtd. 20/09/2024
i) Ch.E./13127/DPES/T dtd.26.09.2024
iii) Dy.Ch.E./1191/B.P.(Spl.Cell) dtd.08.10.2024

Reference is requested to the yewr above ref note at sr. no.(iii), wherein it is
stated that “there is no proposal seen noted against the part portion of plot

affected by reservation of Recreation Ground on land bearing CTS no. 1320C/1
(pt) of village Mulund(East)”

In this regard, this office is in receipt of note from Asst.Comm.'T’ ward vide
no. A.C.T./21096/A.E.(M)T dtd.29/10/2024 alongwith copy of letter of

Ex.E.(MHADA) addressed to E.E.(B.P.) Spl. Cell u/no. . 3137./qa/ssig/utib/0t¢

f&. R.22.20%¢  regarding regularization of construction on land bearing CTS no.

1320 of village Mulund (East), copy of the same is attached herewith for your

7 Nama g ‘n is context' Dy.Ch.E.(BP)Sp.Cell is again requested to verify status of
Ar -“ -
m{ o P 9%1%% granted/ remarks or NOC issued to the structures situated on land

?,_‘\ j :.Lt.'(f"#é‘fiééhfln LTS no. 1320C/1 of Village Mulund(E) affected by reservation of
" I < i
) N Reo atfon Ground

N ey G o) NS s Mong IT
AHAFE’:;CI :as above 5“% P e
T o6

Dy.Ch. Eng. (D.P.)-I
Dy.Ch.E.(BP)Sp.Cell.

/06Ul 2024 @W e}
D: \Year g?) 4\CTS 1320C-1 devre-NGT\letter to BP, BP spl.cell & Asst.Comm.T ward.docx
AELDPINST Elu] wma

e,
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SRIHANMUMBAI MUNICIPAL CORPORATION

No. Dy.Ch.E/ 1441 /B.P.(Spl.Cell) dt. 39 /ll/ R0
Subject : Transfer of Govt. land bearing CTS No. 1320C/1 and land
along nalla of village Mulund(East) for development Of
Recreation Ground and CTS No. 1320C/1(pt) of village
.Mulund (East) affected by 12.20 mt wide DP road in T ward
i- Ch.E./15959/ DPES/T dated 07.11.2024

Ref

With reference to a_ibove, it is informed mgﬁxis office had received the
letters mentioned in the note of Asst. Comm.— ‘T" ward from Executivc
Engineer (MHADA) in the past requesting for regularisation of the S5
Structures / works constructed by MHADA under local development program
on the Govt. land bearing CTS -No. 1320 of village Mulund.]

From 01.01.2018 this office has 5tarted the building permission
proposals through online AUTO DCR system only and hence Ex. Engineer

(East), Mumbai Slum Improvement Board was informed vide this office letter
u/no. W.H.Mﬁ.@.ﬂ.)ﬁ.?ﬁ. /1659 dated 14.11.2021 to submit the proposals

online through Architect with requisite documents (Copy enclosed). However,
no online proposals are received in this office in this regard till date and no

any approval is granfed'by this office for regularisation of the structures.
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